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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

Original Application No.693/2023 

 

REPORT OF ARUNACHAL PRADESH STATE POLLUTION CONTROL BOARD 

(APSPCB), NAHARLAGUN IN THE SUO MOTO MATTER OF ORIGINAL APPLICATION 

NO.693/2023 “POLLUTION CONTROL BOARDS ARE THE WEAK LINK” SUBMITTED 

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI AS 

PER ORDER DATED 23.11.2023.  

 

In the suo moto matter of original application no.693 of 2023, the Hon’ble National 

Green Tribunal, Principal Bench, Faridkot House, Copernicus Marg, New Delhi – 110001 has 

issued notice to all SPCBs/PCCs (Respondent No.2 :- State of Arunachal Pradesh through 

Principal Secretary, Department of Environment and Forests) to submit reports relating to (1) 

sanctioned strength of staff,  (2) working strength of staff, (3) strength of administrative staff (4) 

Strength of Ministerial staff (5) strength of technical staff (6) ratio of administrative ministerial 

and technical staff (7) regulating and monitoring facilities available with SPCB (8) In respect of 

laboratories, the report will disclose the sanctioned strength and present working strength of 

staff (9) the infrastructure which is available in the laboratory and further need for equipment 

and infrastructure in those labs and the provisions made in laboratories for enforcement and 

monitoring of  hotspots in critically polluted areas (10) The report should also include the 

availability of budget and its sources and expenditure in last two years (2020-2021 and 2021-

2022).  

1) Status of manpower of Arunachal Pradesh State Pollution Control Board 

The Arunachal Pradesh State Pollution Control (APSPCB) Board has sanctioned 

strength of 27 posts.  

 

The Government of Arunachal Pradesh has sanctioned 8 (eight) technical/scientific posts 

in 2007 vide order dated 28.02.2007. Copy of the sanction order is annexed as ANNEXURE-A.  

 

 17 posts (Technical/Scientific – 7 posts and Ministerial – 10 posts) were sanctioned in 

2014 vide order dated 23.01.2014. Copy of the sanction order is annexed as ANNEXURE-B.   

All the 25 posts are filled. But, recently 02 nos. of posts became vacant on expiry of 02 nos. of 

Field Attendants.   
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With the direction of the CPCB the Government of Arunachal Pradesh has two 

administrative posts namely Chairman and Member Secretary vide notification dated 

12.09.2018. Copy of the notification is annexed as ANNEXURE-C and ANNEXURE-D.  

 

As per the sanctioned posts, the current ratio of administrative, ministerial and technical 

staff under APSPCB is 2:10:13.   

 

2) Regulating and monitoring facilities available with SPCB 

 

The APSPCB has two functional laboratories namely; air laboratory and water 

laboratory established at the head office, Naharlagun. In addition, the APSPCB has recently 

established Regional Laboratory at Namsai town in Namsai district for monitoring of air and 

water quality.   

 

Air quality monitoring is done through two nos. of Ambient Air Quality Monitoring 

Stations under National Air Monitoring Programme (NAMP) at Itanagar and Naharlagun for 

monitoring of air quality parameters such PM2.5, PM10, SO2, NO2 which are monitored twice 

a week. The data are uploaded in Environment Air Quality Data Entry System (EAQDES) 

through CPCB portal. Besides that, real time air quality monitoring is also done through the 

Continuous Ambient Air Quality Monitoring Station (CAAQMS) at Naharlagun which is fed 

online in the CPCB portal. The data are displayed to the public through display board having 

dimension of 12 feet x 8 feet (installed at APSPCB head office, Naharlagun)   and 6 feet x 4 feet 

(installed at PCCF Office Complex, Itanagar). 

 

The water quality monitoring is done in 17 CPCB sanctioned stations located in different 

parts of the state. The monitoring of river water quality stations is done on monthly basis and 

the data are uploaded in  Environment Water Quality Data Entry System (EWQDES) through 

CPCB portal. 

 

3) Sanctioned strength with respect to laboratories of APSPCB. 

 

The Board has sanctioned strength of 15 posts for manning the laboratories. At present, 

the working strength is 13 nos. only due to demise of 02 (two) Field Attendants recently. 
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4) Laboratory infrastructure and the provisions made in laboratories for enforcement 

and monitoring of hotspots in critically polluted areas. 

 

There are no areas identified as critically polluted in the State of Arunachal Pradesh. 

 

5) Availability of budget and its sources and expenditure in last two years (2020-2021 

and 2021-2022). 

 

2020-21 

1) Budget (approx.) 

a) Self Generated : Rs.1,82,39,954/- 

b) CPCB Scheme  : Rs.2,50,39,767/- 

2) Expenditure (Approx.) 

a) Expenditure  : Rs.2,82,81,465/- 

2021-22 

1) Budget (approx.) 

c) Self Generated  :Rs.3,28,07,569/- 

d) CPCB Scheme  : Rs.2,15,22,860/- 

2) Expenditure (Approx.) 

a) Expenditure  : Rs.4,12,64,998/- 

 

 

 

            (Dr. Sharat  Chauhan, IAS) 

Principal Secretary to the Govt. of Arunachal Pradesh, 

Department of Environment , Forests & CC 

Itanagar. 
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